201 Matters under Rule 577
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SHRI B N RIDDA (Niryalgudi) Sir
I hiave given notice of 1 calling attentin on
the strocittes commutted on haryans, 1nclud-
ing ladus

MR SPI ARIR [ have not seen at Ir
can be tthen up unly when 1t 15 allowed by
me

1232 hrs
PAPERS LAID ON THL 1 ABLT

Nattovae Weieare Boarn wor 5¢a 1 arrrs
Rues

THE MINISICR Ol PARIIAMLN
TARY AILAIRS AND SHIPPING AND
TRANSPORI (SHRI RAJ BAHADUR) 1
by to lay on the Tabl  + copy each of the
followir  Nouficttions (Elindi and  Englnh
v 1sons) und rosub scetion (3) of section 4,8
of the Merchant Slupping act 1959 —

(1) The National Welfne Board for
Scefarers  (Amendment)  Rules,
1970 published 1n Nutilicition No
G 5 R 2095 m Gazutte of India
dated the 26th December, 1170

(2) 1he National Welfare Board for
Sca farers (Amindment) Rules,
1971, published in Notilication No
G S R 621 in Garette of India
dated the 15t May 1971
{Placed 1n Library  See No LT- IIBGIE'I]

Reiorror Cevtrar Insurrure or Dnoibw,
IivperRABAD

THL DFPULY MINISTER IN THE
MINISTRY Or EDUCATION AND SO.
CIAL WELFARE (SHRI K b RAMA.
SWAMY)  Sir, ou behalf of Shri Siddhartha



